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HP STATE POLLUTION CONTROL BOARD  
Him Parivesh, Phase-III, New Shimla (H.P.) 

No. PCB-0A No. 143/2022- 
	R-1 
	

Dated: ó - 
To 

.4.1e Registrar General 
Hon'ble National Green Tribunal 
Faridkot House, Copernicus Marg, New Delhi-1-10001 

Subject: Action Taken Report in compliance of order dated 19/05/2022 passed by 
the Hon'ble NGT in O.A. No. 163/2022 titled Karam Singh &ors. v. State of 
H.P. & ors. 

Sir, 

Please refer to order dated 19/05/2022 passed by Hon'ble NGT in the above 

cited matter wherein following directions have been passed:- 

	2.In view of the averments made in the application, it would be appropriate to have a 

factual and action taken report from a Joint Committee comprising of SEIAA, State PCB 

and Deputy Commissioner, Bilaspur. Joint Committee shall meet within four weeks, 

undertake site visits, look into the grievances of the applicant and take requisite action by 

following due process of law. State PCB will be the Nodal agency for coordination and 

compliance. Factual and action taken report may be furnished within two months by e-

mail at judicial-ngt@gov.in  preferably in the form of searchable PDF/OCR Support PDF 

and not in the form of Image PDF. List the matter for further consideration on 

17.08.2022." 

In compliance to the above directions of Hon'ble NGT, a Factual and Action 

Taken Report has been submitted by the Joint Committee (annexed as Annexure4) which 

may kindly be taken on record please. 

(Enclosed: As above) 

Yours faithfully, 

Membei-  Secretary 
HPSPCB, Shimla, 

4t.Tel. No. 0177-2673766. 
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ACTION TAKEN ON OBSERVED VIOLATIONS
1. There are no violations observed as per the reports submitted by the Director cum

Member Secretary, State Level Environment Impact Assessment Authority

(SEIAA) Shimla HP, DFO, Forest Department Bilaspur and BDO Bilaspur as per

the mandate of their departments.

2. As per the reports submitted by the SDM (C) Ghumarwin, the unit has

encroachment over the land belongs to HPPWD & Deptt. of Animal Husbandry,
however as per the latest report submitted by Executive Engineer, HPPWD
Ghumarwin vide his office letter no. 11202-04, dated 16.07.2022, the

encroachment has been removed by the unit (Copy of report enclosed as

Annexure-A/8), whereas Deputy Director Animal Husbandry, Bilaspur has issued

directions to unit vide his office letter no. 2984, dated 16.07.2022 to immediately

remove the encroachment. (copy of directions enclosed as Annexure A/9)
3. As per the mandate of the HP State Pollution Control Board, the unit M/s Ganpati

Trading Company was directed to raise the height of chimney 2.5m above the roof

level and the compliance of the same was verified on 06.07.2022 by the Official of

the State Board. The unit is operating with a valid consent of the State Board.

CONCLUSION
The unit which deals with the scrap business had encroached the PWD and Animal

Husbandry Department land for the storage of the scrap. The unit has removed

encroachment over PWD land and directions issued by Deptt. Animal Husbandry to
immediately remove the encroachment, the compliance of directions issued shall be

ensured and the report shall be submitted to the Deputy Commissioner, Bilaspur.

The unit in the name and Style of M/s Ganpati Trading Company has been found

L B-
compliant to environment norms.

Blog p tifficer Executive Engineer Environmental Engineer
Develd Aumarwin HPPWD Ghumarwin __HPPCB Bilaspur
Distt. Bilespur (H.) Executive Engineer Bovironmental Engincer,. Division Ghumarwin WP SPGB Bilaspus

H.P.P.W.CY Ghumarwin

a
SuPoRiuinia onteert Divisional {Offiaer Deputy Zommissioner

jwislgs; \
SR tier mel O ospu. iP) oth Bilaspur

REPORTOF THE JOINT INSPECTION COMMITTEE CONSTITUTED IN OA NO 163/202 TITLEDAS KARAM SINGH Vs STATE OF HP & ORS

Page 16of 16

17



Annexure-A/1
18



19



20



Annexure-A/2
21



22



23



24



25



26



27



28



Annexure-A/3
29



30



WERIZi.  WA.  

State Level Environment Impact Assessment Authority 
Himachal Pradesh 

Ministry of Environment Forest & Climate Change, Government of India, 

at Department of Environment Science & Technology, 
Paryavaran Bhawan, Near US Club, Shimla-1 

Ph: 0177-2656559, 2659608 Fax: 2659609 
File No. S&T/HP-OA No. 145/2021- 	 Dated: 
From: 

Director, 
Department of Environment, Science & Technology, 
Government of H.P. 

To 
The Deputy Commissioner, 
Bilaspur, Himachal Pradesh. 

Dated:Shimla-1. 	 the 	 ,2022 

Subject: 	Regarding order dated 19.05.2022 passed by Hon'ble National Green Tribunal in OA 
No. 163/2022 titled as Karam Singh & Ors. V/s State of H.P. & Ors.-reg. 

Sir, 
This is in reference to the letter no. PCB/BLP/973/Ganpati Trading company/2022/1042- 

48 dated 07.06.2022, on the subject cited above and subsequent meeting held on dated 09.06.2022 & 

17.06.2022. As desired by the committee, the matter has been examined and it is observed that the 

Aluminum Powder Coated Plant doing spray painting, paint baking, paint shipping having capacity 10,000 

KG/month does not fall in purview of Environment Impact Assessment Notification, 2006, subsequent 

amendments thereof, hence Environment Clearance is not applicable to such projects. 

This is for kind information and taking further necessary action in the matter please. 

400,00

,1i,  

7  ef Sincerely yu rs, 

Shivrk* 
E dst. no. As above; 
	

dated the Shimla-1, 
y to 
1. The Member Secretary, H.P. State Pollution Control Board, Him Parivesh, Phase-Ill, New 

Shimla-171009, for information please. 
2. The Divisional Forest Officer, Bilaspur, District-Bilapsur, H.P. for information please. 
3. The Environment Engineer-cum-Nodal Officer, H.P. State Pollution Control Board, Regional 

Office Bilspur, Near HPPWD Rest House, Driolra, Tehsil & District-Bilaspur, H.P. for information 
and necessary action please. 

4. The Sub-Divisional Officer (Civil), Ghumarwin, District-Bilaspur, H.P. for kind information 
please. 

5. The Block Development Officer, Ghumarwin, District- Bilaspur, H.P. for kind information 
please. 

6. The Executive Engineer, HPPWD, Ghumarwin, District- Bilaspur, H.P. for kind information 
please. 

7. The Regional Officer, HP SPCB, Parwanoo, District-Solan, HP, for information please. 

in, IAS) 
Director-cum- e 	cretary, 

State Level Environment Impac ssessm 	uthority, 
Himachal Pradesh, Shi a-171 001 

t710 Il co  
0  

t)B- 

Thanking you, 

(Lalit Jain, IAS) 
Director-cum-Member Secretary, 

State Level Environment Impact Assessment Authority, 
Himachal Pradesh, Shimla-171 001 

06,  2022 
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